
 

      

       
    

   

      

   

   

   

 

   

  

  

     

   

      

      

        

     

   

      



  

       

     

      

  

   

    

       

      

     

   

   

          

       

       

         

         

          

        

         

      

         

        

       

        

        



 

      

       

      

      

             

         

          

        

         

       
          

            

      

      

             

       

          

       

         
          

         

          

        

       

   



      

       
         

   

   

        

      

   

           

         

     

    

     

 

        

        

       

      

        

          

        

      

        

       

         

       

 



 

         

        

         

           

         

      

         

       

         

       

        
          

       

         

         

   

         

         
           

         

        

       

         

       

  



 

           

         

         

        

          

  

         

          

        

        

        
    

        

          

          

            

   

  

         

       

         

         

       



  

        

    

        

    

         

       

     

         

    
     

       

      

       

        

            

         
      

       

        

        

    

          

    



csA 882-2017

Accountant, having his ollice at Lily Tower, R.B. Sharma Centre,

Buitding No.S, Room No.3O2, 3.d floor, S.V.Road, Jogeshwari

(west), Mumbai 4OO lO2, is appointed with remuneration of

130,000/- to assist t}le Officia.t Liquidator to scrutinize books of

accounts of the Applicant Company. Remuneration of the

Chartered Accountant shall be paid by the Appticant Company

within period of two weeks from today. If no representation is

received by Tribunal from Ollicial Liquidator v/ithin 30 days it

may be presumed that Oflicial Liquidator, High Court, Bombay

has no representation to make on proposed Scheme.

BIIASI(ARA PAITTUL,II UOHAI{
}IEMBER (JUDICIALI

M. K. SHRAWAT
MEMBER (JUDICIAI)

Dated : ()6.1O.2OU
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